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T AT, TEAH TR AATT ST SATERIEOT ATLFTL, TSI, T - snfer &1 forfaa &9 § #ir
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Haq® — |
| Am : AT HEAT | W e T o 8 UFS A
e e UFE H . SEDES
1 AT HgA 76 265 EEE 0.680 0.064 RS
2 AT HgaI 266 EECIE] 0.050 0.013 RS
3 AT HIZ X 458 510 EEES 0.107 0.034 2Isaln]
4 AT HIgAY | 791/2132 | 510/3316 LSS 0.020 0.008 | =rfxFra
5 HET HIgAY | 791/1947 | 510/3873 EEE 0.020 0.008 | =fFTa
6 HaET HIgAY | 791/2392 | 510/4254 EEE 0.023 0.011 2Isan)
7 AT HIZ X 374 511 EEES 0.130 0.047 2Isaln]
8 AT HgA 430 512 EEE 0.100 0.026 RS
9 AT HgaI 29 513 EEE 0.190 0.067 RS
10 | 9&9 HIgAX 487 516 STETerT - | 0.150 0.097 ZRETT
11 | 9&9 HIgA® 409 517 TeT 0.260 0.139 RS
[EEEREEEIEE]
12 | AEA AIGA | 791/2777 518 Ll 0.130 0.084 RS
[EEEREEEIEE]
13 | AaEA HIgA 292 606 Ll 0.353 0.007 | =afFTa
14 | 9&9 HIgAX | 791/1996 605 EECIEA] 0.335 0.002 RS
15 | weAdETR | 432 580 ﬁz;: 5 E'ﬁ T 0017 SR
— 0.080
16 | A=A HIgAX | 791/1508 | 580/3505 — 0.194 2Isan)




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 3

EEEECIER

17 Wﬁg‘d’i’( 791/1613 | 580/3588 ™ 2 0.017 T
EEEECIER

18 Wﬁg‘d’i’( 791/1614 | 580/3589 ™ 2 0.017 T
EEEECIEG

19 Wﬁg‘d’i’( 791/1632 | 580/3604 ™ 2 0.017 T
faer Seraf=a

20 Wﬁg‘d’i’( 791/1895 | 580/3830 . 8 0.017 T
faer Seraf=a

21 Wlﬁg—ﬂ'{ 791/3432 | 580/3876 . 8 0.017 T
EEEECIEG

22 H‘C{Fﬁﬁ—a’?\'@( 791/1972 | 580/3891 5 2 0.026 T
ot STerEt=a

23 | WaEd "gaT | 791/3367 | 580/3899 — 0.034 ST
EESERIED]

24 Wﬁw 791/3434 | 580/3980 Ty 5 0.017 FRTT
EESERIED]

25 Wﬁw 791/2616 | 580/4411 Ty 8 0.028 FRTT
EESERIED]

26 Wﬁw 791/2617 | 580/4412 Ty 8 0.017 FRTT
EESERIED]

27 Wiﬁg‘ﬂ'{ 791/1603 581 - 5 0.210 0.039 FRTT
EEEEGIER

28 | HEAWEAY | 349 583 SE— 0178 | 0.028 | =afvwra

29 | WEA "I 011405 584 B st | 0.260 0.021 2Inaln]

30 | W WA 591 TF FEAT 0270 | 0.034 | =afFE

31 | AaA AIEAR 11141 592 Bt st | 0.755 0.053 | =T

32 | wad HrEAT 593 T AT 0.295 | 0.029 | =@
EEECCIEG

33 Wiﬁg‘ﬂ'{ 791/1141 1076 . 5 0.210 0.013 FmTT

il 5144 | 0.904
UTH AT I
HETT ThE W
1 LESIECRES 0.904 33
Total Area = 0.904 33

[T €. CE/CON/II/BBS/3rd line BHC-VZM/One village/Madanmohanpur]

U, AFaHA, & soi=ae (Rator-1l)
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MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
New Delhi, the 8th July, 2026
Notice under Section 20A of the Railways Act-1989

S.0. 3716(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways
(Amendment) Act, 1989 (24/89) (here in after referred as the said Act), the Central Government, after being satisfied
that for the public purpose, the Land, brief description of which is given in the schedule annexed here to, is required in
Ganjam district of Odisha state for the execution of the Special Railway Project, namely “3rd line between Nirgundi —
Barang (22 Km) & Khurda Road - Vizianagaram (363 Kms) of newly sanctioned 3rd line between Bhadrak-
Vizianagarm project (525Km)” under Khurda Road and Waltair Division of East Coast Railway in the State of Odisha
and Andhra Pradesh.” hereby declares its intention to acquire such land.

Any person interested in the said land may within a period of thirty days from the date of publication of the
notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under
sub-section (1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Land Acquisition Officer, Ganjam,
State - Odisha for “3rd line between Nirgundi — Barang (22 Km) & Khurda Road - Vizianagaram (363 Kms) of newly
sanctioned 3rd line between Bhadrak-Vizianagarm project (525Km)” under Khurda Road and Waltair Division of East
Coast Railway in the State of Odisha and Andhra Pradesh.” in writing and shall set out grounds thereof, and
competent authority shall give the objector an opportunity of being heard, either in person or through a legal
practitioner, and may, after hearing all such objections and after making such further inquiry, if any, as the competent
authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of section 20D of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of land (Annexure-l) (attached here with) to be acquired in Ganjam district of Odisha state,
with or without structures, for the Special Railway Project, namely “3rd line between Nirgundi — Barang
(22 Km) & Khurda Road - Vizianagaram (363 Kms) of newly sanctioned 3rd line between Bhadrak -
Vizianagarm project (525Km)” under Khurda Road and Waltair Division of East Coast Railway
in the State of Odisha and Andhra Pradesh.”

Annexure-l

SL . Khata . Tota‘l Are? to l')e Type of
No. Village Name No. Plot No. Kissam of Land Area in |acquired in Land
Acre Acre

1 Madan mohanpur 176 265 Padar 0.680 0.064 PRIVATE
2 Madan mohanpur 266 Gharabari 0.050 0.013 PRIVATE
3 Madan mohanpur 458 510 Padar 0.107 0.034 PRIVATE
4 Madan mohanpur | 791/2132 | 510/3316 Padar 0.020 0.008 PRIVATE
5 Madan mohanpur | 791/ 1947 | 510/ 3873 Padar 0.020 0.008 PRIVATE
6 | Madan mohanpur | 791/2392 | 510/ 4254 Padar 0.023 0.011 PRIVATE
7 Madan mohanpur 374 511 Padar 0.130 0.047 PRIVATE
8 Madan mohanpur 430 512 Padar 0.100 0.026 PRIVATE
9 | Madan mohanpur 29 513 Padar 0.190 0.067 PRIVATE
10 | Madan mohanpur 487 516 Jalasaya-II 0.150 0.097 PRIVATE
11 | Madan mohanpur 409 517 Padar 0.260 0.139 PRIVATE
12 | Madan mohanpur | 791/2777 518 Bila Anajalasechita-11 0.130 0.084 PRIVATE
13 | Madan mohanpur 292 606 Bila Anajalasechita-II 0.353 0.007 PRIVATE
14 | Madan mohanpur | 791/ 1996 605 Gharabari 0.335 0.002 PRIVATE
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15 | Madan mohanpur | 432 580 Bila J a?;:;fi‘“a Eka 14 017 PRIVATE
16 | Madan mohanpur | 791/ 1508 | 580/3505 | Bla? a?:;’;ﬁ“a Eka 1) 104 PRIVATE
17 | Madan mohanpur | 791/1613 | 580/3588 | B8 alg::;ﬁ‘m Eka 14 017 PRIVATE
18 | Madan mohanpur | 791/ 1614 | 580/3589 | Bi3 algzzﬁlm Eka 16017 PRIVATE
19 | Madan mohanpur | 791/ 1632 | 580/3604 | Cla? al};i‘;z;ﬁ“a Eka 10 017 PRIVATE
20 | Madan mohanpur | 791/ 1895 | 580/3830 | D27 algzzﬁlm Eka 14 017 PRIVATE
Bila Jalasechita Ek 0.080
21 | Madan mohanpur | 791/ 3432 | 580/ 3876 ra a;::;nlta a1 0017 PRIVATE
22 | Madan mohanpur | 791/ 1972 | 580/3891 | Bil3J a?;::ﬁ‘ta Eka 14 026 PRIVATE
23 | Madan mohanpur | 791/3367 | 580/ 3899 | Dila! allfi‘::;fi“ta Eka 16 034 PRIVATE
24 | Madan mohanpur | 791/3434 | 580/ 3980 | Dia? a?::;ﬁ‘ta Eka 16017 PRIVATE
25 | Madan mohanpur | 791/2616 | 580/4411 | DY a?;:;ﬁ‘ta Eka 14 028 PRIVATE
26 | Madan mohanpur | 791/2617 | 580/ 4412 | Bi3J al;‘::;ﬁ‘ta Eka 14 017 PRIVATE
27 | Madan mohanpur | 791/ 1603 581 Bila J all:i‘z:;ll;“a Eka 1910 0.039 PRIVATE
28 | Madan mohanpur | 349 583 BilaJ allfi‘;:;lli“m Eka 16 178 0.028 PRIVATE
29 | Madan mohanpur | 791/ 1405 584 Bila Jalasechita Eka 0.260 0.021 PRIVATE
30 | Madan mohanpur 591 Fasali 0.270 0.034 PRIVATE
31 | Madan mohanpur | 791/ 1141 592 Bila Jalasechita Eka 0.755 0.053 PRIVATE
32 | Madan mohanpur 593 Fasali 0.295 0.029 PRIVATE
33 | Madan mohanpur | 791/ 1141 | 1076 Bila J allf:‘;:;ll;“a Eka 1 0510 | 0013 | PRIVATE
Total 5.144 0.904
Village wise Abstract
Area to be
S1 No Village acquired in Total No. of Plots
Acre
1 Madanmohanpur 0.904 33
Total Area = 0.904 33

[F.No. CE/CON/II/BBS/3rd line BHC-VZM/One village/Madanmohanpur]
H. ANANTHARAMAN, Chief Engineer (Con-II)
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